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 Seventeenth  Loksabha

 >

 Title:  Regarding  construction  of  6  lane  elevated  corridor  from

 Tambaram  to  Chengalpattu  and  8  laning  from  Chengalpattu  10

 Tindivanam  section  of  NH  -45  in  Tamil  Nadu-laid.

 DR.  T.  रे,  PAARITIVENDHAR  (PERAMBALUR):  I  would  like  to  urge

 upon  the  Union  Ministry  of  Road  Transport  and  Highways  through  you

 to  start  the  construction  of  6  lane  elevated  corridor  from  Tambaram  to

 Chengalpattu  and  8  laning  from  Chengalpattu  to  Tindivanam  section  of

 NH  45  in  the  state  of  Tamil  Nadu.  Our  Hon’ble  Minister  announced

 this  project  proposal  on  February  2018.  Till  now  DPR  i8  under  process.  I

 request  to  expedite  the  DPR  and  the  concerned  Ministry  should  take

 action  floating  tender.  Moreover  no  Land  Acquisition  is  required  for  this

 elevated  corridor  project  from  Tambaram  to  Chengalpattu.  Eight  laning

 work  of  NH-  45  from  Tambaram  to  Paranur  toll  gate  near  Chengalpattu

 is  in  progress.  Likewise,  I  request  the  Ministry  to  take  necessary  action

 for  widening  the  NH-45  from  Chengalpattu  to  Tindivanam  into  eight

 lane.  I  also  request  the  Ministry  to  provide  a  expressway  from  Chennai

 to  Madurai  via  Trichy  like  the  Chennai  to  Bangalore  expressway

 presently  planned.  As  a  result  of  it,  heavy  commercial  traffic  would  be

 benefited  to  a  large  extent  and  the  fuel  consumption  gets  reduced

 considerably  if  expressway  is  formed.
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